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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 26.07.2017
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CP No. 89/ALD/2017
Sri Amit Gupta, PCS for the company, Sri Shiv Bahadur, CGSC

representing the ROC. Having heard the both the parties, it is further
clarified that an appropriate officer of the Central Government
including the office of ROC/RD may file its reply/ comment in

response to the observation made by this court dated. 06.06.2017.
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Date: 26.07.2017 Shri H.P. Chaturvedi (Member (Judicial)
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